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Nagaland. How they hold consultation 
among the tribes concerned is a matter for 
them to decide. 

SHRI RANGA : He has no imagina-
tion at ail. A more satisfactory approach 
should be made. 

SHRI NATH PAl: We arc not 
against talks as such if and when they 
become necessary. But may we have 
a categcrical assurance from the Prime 
Minister that no talks or no agreement 
will be entered into or arrived at with the 
so-called Naga rebles excepl with the 
full previous consent of the legitimate and 
lawful Government of Nagaland? We 
hear that talks are often inhated with 
Sukhui State or whatever group it may 
be. We arc not against talks, but they 
must have the prior consent and sanction 
of the legitimate and lawful Government 
of Nagah:ntl. 

THE PRIME MINISTER, MINISTLR 
OF ATOMIC ENERGY AND MIN-
ISTER OF PLANNING (SHRIMATI 
INDIRA GANDHI) : As P,of. Ranga is 
pointing out, this matter has been raised 
in the House of many occassions. There 
is ubsolutcly no qw..'stion or going behind 
the back o/' the Nagaland Government. 
1 should al'll like to take this oprortunity 
of adding to the answer to the previous 
question. We all know what a difficult 
and situation exists in Nagaland. If 
the Nagaland Government can get the 
support (lr any other grouP. I am sure 
they would welcome it ami we would 
also welcome it. 
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Supply of India-made Aircraft. to Afghanistan 
*183. SARI N. R. LASKAR : 

SHRI NARAIN SWARUP 
SHAMA: 

SHRI RAM SWARUP 
VIOYARTHI: 

SHRI BHARAT SIGH 
CHAUHAN: 

SHRI OAL RAJ MADHOK : 
SHRI SHRI CHAND GOYAL: 
SHRI RANJIT SINGH: 
SHRI HARDA Y AL DEVGUN : 
SHRI D. C. SHARMA: 
SHRI BEN I SHANKER 

SHARMA: 

Will the Minister of DEFENCE he 
pleased to statc : 

(a) whether it is a fact that Afghanistan 
has requested India to supply her Indian 
Aircrafts manufactured at Kanpur ; 

(b) if so, the reaction of Government 
thereto ; and 

(c) the time by which the aircrafts 
will be supplied and the mode of pay-
ment by Afghanistan? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI L.N. 
MISHRA): (a) No, Sir. 
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(b) Docs nol ari.e. 
(e) Does not arise. 
SHRI N.R. LASKAR: It is nnt a 

fact that the medium sized aircraft manu-
facturing unit at Kanpur i< not ulilising 
its full capacily because of there being no 
demand in the market and therefore it is 
fadng a finam:i;"d cri:-is? If that is so, I 
would like to know on what basis in 1959 
producli"n and the expected demand for 
this medium-sized aircraft was fixed at 
150? May I al>o know what is the pre-
sent demand and why is it that there is 
less demand at thc moment? 

SHRI L. N. MISHRA : It is not work-
ing until'!" capacity. As a matter of fact 
we arc not ahle to fulfil the demands 
and rcquin:ml:nts of Indi;'ln Aillincs and 
Indian Air F(lrc~. At the n1011l<.'nt thl: 
demand from Indian Airlines is for about 
23 aircraft. 1 do not want to disclllSC 
Ihe demand fwm IAF. 

SHRI N. R. LASKAR : In 1959 when 
they originally fixed th ... · proJu<.:tion 
target for this unil il was fixed at 150. 
I want to know what b the actual 
demand now. 

SHRI L. N. MISIIRA: I gave the 
demand or the Indian Airlines and ~lbLlut 
JAF I do not ",'ant to di<.;clos(', 
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SHRI BAL RAJ MADHOK ; Afganis-
tan is a friendly ndghbour or our country 
and Pdki"an ha. b"cn pUlling all kind. 
of restrictions and hurdles in the way of 
proper trade and other thin,_ which 
ArJhanistan wants to have with India. 
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In view of that, Afghanistan has he en 
trying to have belter transport facilities 
with India and for that purpose it has 
also suggested that the Government of 
India should put at the disposal of the 
Afghanistan Government some more 
transport planes, or Indian transport 
planes should bring cargo also. I think 
this question or suggestion has come in 
that context, because the land route has 
been closed and they have to come all 
the way hy sea. Therefore, if the 
government cannot at the moment pro-
vide any transport planes manufactured 
at Kanpur, will the Defence Ministry or 
Civil Aviation Ministry provide more 
planes to Afghanistan for the purpose 
of sending cargoes to India and getting 
cargoes from here so that the bottleneck 
that has come In the field of trade may 
be removed and Indo-Afghanistan rda-
tions may be further improved? 

THE MINISTER OF DEFENCE 
(SHRI SWARAN SINGH) : I agree that 
in vkw of our very friendly relations 
with Afghanistan we should do everything 
to help them. But the precise question 
here was about their desire to purchase 
transport planes manufactured here, and 
my colleague has answered that question. 
If ther<' is any suhsequent request by the 
Government of Arghanistan to help them 
by providing transport faciliries, either hy 
a;r or by Clny other means, I am sure we 
will give very favourable consideration 
to that. 
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Maz&gon Dock. Ltd., Bombay 

+ 
·184. SHRI K. LAKKAPPA: 

SHRI A. SREEDHARAN : 

Will the Minister of DEFENCE he 
pleased to state: 

(a) Whether Government huv,: mJLic 
the asscs!O.mcnt of the w0rking of the 
M'uagon Docks Ltd. during the last 5 
years; 

(h\ if so, the nature of the irrcgulart-
tiC's found durinR the s..1mc period: and 

(0;.') the nature of aefillO lakcn in this 
r('gard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
l.N. MILHNA) :(a\ to (e) : During the 
last 5 years the working of the MlZal!~n 
Dock Limited B~mbay has bec-n assessed 
periodically through vari"lm reports such 




